
THE GAUHATI HIGH COURTATGU WAHATI
(rHE HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Notification

No: HO0fiVII-lB/2022l360lR.Cell Dated Guwahati 20th August, 2022

In continuahon to thrs Registry,s earlier Notification No.HC.rcoryII-
18r2022r331/R.Ceil dated 06-08-2022 and Notification No. Hc.xrcryIl- 18/2022/357/R.Cerl
dated 18-08-2022, the Gauhati High court has been preased to postpone the intervievviva-
voce in conne{tion with regular promotion ftom Grade-II to Grade_I of Assam ludicial
Service, 2022. Fresh dates of interview will be notified shorfly.

R istra r (Viqilan ).
Gauhat i Hioh Court. Ghv- 01

MemoNo.HC.X)C0r'II-18/2022/360A,/R.Cell DatedGuwahati20thAugust,2022

Coov to:-
1. Regtstrar General, Gauhati High Court, Guwahati.
2. Registrar (Vigilance/ludicral/Establishment), Gauhati High Court.
3. Regrstrar-cum-principar secretary to Hon'bre the chief Justice, Gauhati High court,

for favour of information of his lordship.
4' Joint Registrar (-.....-.-......... 

---), 
Gauhab High Court, Guwahati.

5 Deputy Registrar (........=-'--), Gauhati Hrgh court, Guwahati.
6. Assistant Registrar (-. -..........- 

--), 
Gauhati High Court, Guwahati.

7. Administrative fficer (Judl),
8. Pro;ect Manager, Gauhati

, Gauhatr High Court, Guwahati.
He is directed to upload the

Gauhati High Cout,

Gauhati High Couft,

High Court, Guwahati
corrigendum immediatery in the oFficrar website of the High court under the caption
"Notification dated 2o-og-2022 in connection with regurar prcmotion from
grade-rr to Grade-r of Assam ludiciar service, 2022,, with a scrol in Horrre
Page.

9. PS to Hon'ble Mr. Justice

Guwahati for favour of his lordship,s kind informatjon
10. PS to Hon'ble l\4rs. Justice

Guwahati for favour of her ladyshrp,s kind information
11. CA to Regrstrar (Adm inistratron ), Gauhati High Court, Guwahati
12. The Htgh Court Notice Board.

13.The Order File.

1.
E.t'. -

1-,
Registra r (Vi ilancq e),

Gauhati Hiqh Court, Ghv-01


